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(ii) Status of implementation of recommendations contained in the Two Hundred 
and Seventy-eighth Report of the Department-related Parliamentary Standing 
Committee on Science and Technology, Environment and Forests on Demands 
for Grants (2016-17) of the Department of Biotechnology.

(iii) Status of implementation of recommendations contained in the Two Hundred 
and Eighty-sixth Report of the Department-related Parliamentary Standing 
Committee on Science and Technology, Environment and Forests on Action 
taken by the Government on the recommendations contained in its Two 
Hundred and Seventy-eighth Report on Demands for Grants (2016-17) of 
the Department of Biotechnology.

MOTION FOR ELECTION TO THE COURT OF THE 
UNIVERSITY OF ALLAHABAD

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI PRAKASH 
JAVADEKAR): Sir, I move the following Motion:–

 “That in pursuance of item (e) of clause (1) read with clause (2) of Statute 
8 of the Statutes of the University of Allahabad, this House do proceed 
to elect, in such manner as the Chairman may direct, one Member from 
amongst the Members of the House to be a member of the Court of the 
University of Allahabad.”

The question was put and the motion was adopted.
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�ी नरडेश अ�वाल (उत्तर �देश): सर, मेरा एक प्ाइंट ऑफ ऑर्डर है।

MR. DEPUTY CHAIRMAN: What is your point of order?

�ी नरडेश अ�वाल: उपसभापति जी, पूरा देश यह अपेक्ा करिा है तक इस सदन में जो भी 
काय्ड्ाही हुई हो, उस काय्ड्ाही को मीतरया के माधयम से कम कम ्ह जाने। इधर मैं देि रहा 
हँू तक यहा ं मीतरया ्ािों के तिए गैिरी बनाई गई है और मीतरया ्ािों को इसतिए बैठाया गया 
तक सदन की काय्ड्ाही में हम िोग जो भी भाग िे रहे हैं, उसमें जो भी चीजें उठा रहे हैं, ्ह 
जाने। सर, जनिा में यह भा्ना बन गई है तक नेिा िोग िो तसफ्ड  भत्ता िेने जािे हैं, िनख्ाह 
िेने जािे हैं, कुछ काम नहीं करिे...

MR. DEPUTY CHAIRMAN: What is the point of order?


